
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

EXECUTION APPLICATION NO. 37 OF 2024 

IN  

ORIGINAL APPLICATION NO. 162 OF 2024 

IN THE MATTER OF: 

MOHIT RAWAL                                                          …………APPLICANT 

VERSUS 

STATE OF U.P. & ORS.                       …                  ……..RESPONDENT(s) 

 

 INDEX 

S.No. PARTICULARS PAGE NO. 

1. RESPONSE ON BEHALF OF CHIEF 

VETERINARY OFFICER, SHAMLI IN 

COMPLIANCE OF THE ORDER DT. 07.02.2025 

PASSED BY THE HON’BLE NATIONAL GREEN 

TRIBUNAL                                                                         

 

 ANNEXURES  

2. COPY OF THE REPORT DT. 06.06.2023 

ANNEXED HEREWITH AS ANNEXURE A-1 
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3. COPY OF THE LETTER OF COMFORT DT. 

30.06.2023 ANNEXED HEREWITH AS 

ANNEXURE A-2. 

 

4. COPY OF THE CLOSURE ORDER DT. 

02.04.2024 ANNEXED HEREWITH AS 

ANNEXURE A-3. 

 

5. COPIES OF THE CLOSURE ORDER DT. 

22.10.2024 ANNEXED HEREWITH AS 

ANNEXURE A-4. 

 

 

DATE: 15.05.2025 

PLACE: SHAMLI 

THROUGH COUNSEL 

 

BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR STATE OF U.P.   

EMAIL- bhanwar09jadon@gmail.com  

Ph: 9639286572 
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1 BHANWAR JADON 

ANNEXURE A-1117



Name of Applicant/Enterprenuar :Malik Agro Overseas Emailid of Applicant :shashaankmalik504@ gmail.com Address :Miyan Kasba, Miyan Kasba, Un, Shamli 

DEPARTMENT OF ANIMAL HUSBANDRY, UTTAR PRADESH, LUCKNOW Ref. No. UPSWP230895887_UPSWP23089588701/UPPDP-2022/ Uttar Pradesh Poultry Development Policy-2022 

Dear Sir/Madam, 
|ihis is to infornm you that based on CVO/CDO, District : Shamli recommendation ref. No. 356 Dt 8-6-2023 
to establish one unit (60000 Birds) of Commercial Layer Farm 

LETTER OF COMFORT 

at Gram -kala majra Block -unn Tahsil -unn District - Shamli (U.P.). Uttar Pradesh Govt. has accepted your proposal after visit of the site by PPO and CVO Shamli, and provisions made by you at farm site found suitable under U.P Poultry Development Policy-2022. This Letter of Comfort is being issued subject to the compliance of the |Gazette Notification of Department of Animal Husbandry & Dairying, Ministry of Fisheries, Animal |Husbandry & Dairing, Govt. India, New Delhi No CG-DL-E-1032023-243969 dated 27 February 2023 

|Instructions 

Letter of Comfort is valid for one year from the date of issue for bank loan bank loan and activation of the unit. 

1. Please ensure to follow the guidelines of CPCB for establishment of poultry farm. |2. The unit shall ensure the required land and other provisions. 

1. 

|3. Please ensure to follow Biosecurity measures and any suggestion/direction announced by UP Govt./GO1 time to time." 

|4. Kindly make provision of disposal of dead birds in disposal pits. 

2. 

Date : 30/06/2023 

With warm regards and best wishes. 

Copy to the following for kind information and necessary action: 
Senior Manager, concerning financing bank 

(Dr. Indramani) 

Administration & Development 
Director, 

Chief Veterinary Officer. to ensure required land, compliance of Biosecurity & CPCB guidelines for 
establishment of poultry unit 

(Dr. Indramani) 
Director, 

Administration & Development 

Note: Issued under U.P. Govt, G0, No. 2254/-2-2022-1(45)/2012 0 0-()00-1659381 dated 7th 
November 2012 

Email-uppoultrypolicy2013 @yahoo.com website-http://lanimalhusb.upsdc.gov.in 

Administration & Development Directorate of Anímal Husbandry Gokarannath Road, Badshah Bagh, Lucknow 27600% 

IToll Free No 1800 180 5141 Phone No.0522-2740482, 2740238, 2741991 2741992. Fax-0522-27,40202, 

2740832 

ANNEXURE A-2118



Annexure A-1

ANNEXURE A-3119
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UTTAR PRADESH POLLUTION CONTROL BOARD 

vaAs 09320 t0 q HI HO 84H VO4 0.6290 t0 hi voqI 1.5610 }0 0.2050 80 fq Ia 

ERI GI fio -02.04.2024 Gefat GHI EN0 ffra 3Ê I Ho 93, 85, 87. 89 

TUHG -226010 
0522-27 20828, 2720831 
info@uppcb.com 
\A/ALA/ Och com 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, 
Lucknow - 226 010 
Phone 
E-mail 
A/ehcite 

:0522-2720828, 2720331 

info@uppcb.com 

ANNEXURE A-4121
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0.9320 80 � ARRI iO 844 Rhds 0.6290 80 h rhI 1.5610 o À 0.2050 80 { q Rad 

I T, Gl 3falth AIl NO 31 4I HO 93 GPI gNIYI IO 85, 87 Va 89 q yatdd 

Htuua yado 
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